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m b s s a g b  from  r a j y a  s a b h a

SECRETARY-GENERAL : Sir, I
fore to report the following amttflt re
ceived from the Secretary-General of 
1Uiy» Sabha:—

‘I am directed to inform the Lok 
Sabha that the Rafya Sabha at ita 
sitting held oo Monday* the 24th 
May, 1976, adopted the following 
motion in regard to the presenta- 
tion of the Report of the Joint Com-
mittee of the Houses on the adop-
tion of Children Bill, 1972I—

“ That the time appointed for the pre-
sentation of the Report of the Joint 
Committee of the Houses on the 
Adoption of Children Bill, 1972, 
be further extended up to the last 
day of the Ninety-seventh Session 
of the Rajya Sabha” .’

XX-oa hra.

COMMITTEE ON PETITIONS

T h ir t y  F i r s t  R e po r t  a n d  M in u t b s

SHRI JAGANNATH RAO (Chatra- 
pur): I b.*gj to present  ̂ the following 
Report and Minutes of the Conunittte 
on Petitions:—

(1) Thirty-first Report.
(2) Minutes of Seventy-eighth to Eighty-

second sitiings.

xx.a| hra.

STATEMENT RE. COMMENCE-
MENT OF COMMERCIAL PRODUC-
TION OF CRUDE OIL IN THE 

BOMBAY HIGH

THE MINISTER OF PETROLEUM 
(SHRI K. D. MALAVIYA) : Mr. Speaker, 
Sir, I beg to lay on the Table a statement 
ea the commencement of commercial 
production of crude oil in the Bombay 
High.

I have been keeping the House infotm- 
• d  of the progress in oar fcflbrts at oil 
exploration and production in the Bombay 
High offshore area. Bombay High is an 
extensive Held and if  we had followed the 
normal course of appraising the potential 
of the structure, drawing up a techno- 
economic plan for its development acd
then drilling the production wells, it might 
have taken four to five years before com-
mence ing commercial production from 
the field. In order to minimise the gap 
between discovery and the commence-
ment of commercial production, we took 
certain special steps with the advice of our 
Consultants and telescoped the appraisal 
of the structure and the commence mcnt 
of the first stage of production. As I have 
mentioned on other occasions, this flcld> 
on being fully developed, can yield oil 
at the rate of 10 million tonnes per annum. 
This potential would be achieved in five 
auccessive phases, so that by 1980-81, the 
full production potential would be estab-
lished. Bombay High was discovered in 
February, 1974 and I am glad to inform 
the House that commercial picducticn 
commenced on 21st May, 1976 /.«. in a 
period of about 27 months. This is con-
sidered to be a highly satisfactory rate of 
progress by intemotioral sterdcrdf. The 
ONGC deserves our congratulctions for 
this achievement and so do the consul-
tants and collaborators who have helped 
the ONGC in this task. The Two wells 
which are on production would be acidised 
in a few days time and the flow of oil 
then is expected to improve considerably 
higher. It would have been perhaps 
proper for us to withold this news till 
our production per we 11 had increase d after 
addisation. But the House is well aware 
of the excitement which the oil news 
creates especially emoegst those who are 
diligently engaged in this thrilling pursuit.

It would be worth while recalling the 
assistance that we have received from 
various partiea in this effort. Hie first


